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BEFORE HON’BLE NATIONAL GREEN TRIBUNAL, WESTERN ZONE

BENCH, AT PUNE

Original Application No.21 of 2025 WZ.

Madhukar Vishnu Gaikwad & Others - ---} Applicants.
Vs
MoEF & CC & Others - ---} Respondents.

Counter - Reply to the Rejoinder on behalf of the R.N.7

MAY IT PLEASE YOUR HONOUR:

The R.N. 7 is filing its Counter-Reply to the Rejoinder filed on behalf of the Applicant as

under:

1)

2)

3)

The Applicant has made only referred the allegations made in the original
application about “fake & misleading information” as mentioned in the OA
Memo, Page-14, Para-6, giving example of his submission of a “totally false &
fake NOC dated 30.08.2017 from Jaipur Grampanchayat” & alleging that the
Respondent’s blanket denial without addressing these specific allegations is
insufficient. It appears that merely because the Applicant made allegations
about the said NOC dated 30.08.2017, it becomes fake & false in the year 2025
because of the objections are raised by the Applicant. No other any evidence
is brought on record except making such wild allegations. The NOC granted in
the year 2017 can not become void & false in the year 2025 without challenging
it earlier.

The Applicant further alleged that the “no prior survey or study was conducted
by the Respondent-Industry or asked by the MoEF & CC or MPCB regarding
the existing pollution level,” despite previous industrial set up & therefore raises
doubts about basis of the EC. While doing study almost all aspects were taken
in to consideration. The Applicant fairly admitted that “no EC was required at
that time for initial Consent to Establish, but unnecessarily raising doubts about
the EIA-EC process. The Summary of the EIA Report is enclosed & marked as
an Annexure-1.

The R.N. 7 has already filed a detailed Affidavit in Reply to the Application with
the submission that the decision to conduct public hearing on 2 times was taken
by the District Collector and MPCB jointly. It is submitted that about the expiry
of IEM at the time of 15t Public Hearing, the Committee has rightly decided to
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4)

5)

6)

conduct Second Public Hearing. It is denied that the issue of expiry of IEM was
supressed. (Para-11 & 12 of the Affidavit in Reply to Main Application).

The next contention raised by the Applicant in Rejoinder refers to the non-
following of the conditions of EC & C to E & receipt of the C to O without
examination of compliance of conditions. If we refer to para-14 on page-17 of
the Application, the Applicant is just trying to link up it with the Proposed
Directions dated 03.04.2025 & Interim Directions dated 06.05.2025 & forfeiture
of BG of Rs.25 Lakhs as a non-compliance.

In fact, whatever non-compliances were observed for that purpose the MPCB
had issued first P.D. The R.N. 7 had submitted the Reply thereto giving the
details of the steps taken by it. The copies of the PD & Reply thereto are
enclosed & marked as an Annexure- Il & lll respectively. Thereafter, the
Respondent-Board extended the personal hearing & then issued the Interim
Directions dated 06.05.2025. The copies of ID & the Compliance reported about
it are enclosed & marked as an Annexure- IV & V respectively. The MPCB has
already forfeited Bank Guarantee of Rs. 25 Lakhs for the said PD & ID.
Therefore, there was no necessity to file present application.

The actions initiated by the R. Nos. 5 & 6 can be summarized as below:

6.1) The Applicant had made one complaint through some of Villagers
regarding air, water & noise pollution alleged to have been caused by
the R.N.7. The Respondent-Board deputed its officials at Satara to
investigate complaint & to verify the compliance of consent conditions
on 27" December 2024. The R.N.6 had issued the Proposed Directions
dated 03 April 2025 for storage of untreated/ partial treated effluent
within factory premises & discharging it as well as for not operating it
properly. The R.No.7 has already submitted its reply to the proposed
direction dated 04.04.2025 stating that, the sugar industry has provided
ETP consisting of primary, secondary and tertiary treatment with sand
filter, activated carbon system and complied with the provision of plant
of adequate capacity of 2400 CMD per day and also provided
Condensate Polishing Unit of 4800 CMD per day. It is also
communicated that industry has lifted waste water to ETP and treated
the same. The industry does not discharge any untreated water outside
the factory premises and recycle, reuse treated effluent. The copies of
the PD & Reply thereto are enclosed & marked as an Annexure- 2 & 3
respectively.

6.2) The officials at MPCB-Satara office caused visit & inspection to verify
the compliance of the P.D. by informing the Applicant & Complainants.
However, none of them remained present & it was observed that the
sugar-unit was closed on account of its season was over from 27t
February 2025. It was also observed that the R.N.7 has lifted all the
untreated effluent stored into Katcha Pit inside its premises & taken it to
the ETP. R.N.7 also discarded Katcha Pit/s. No discharge found into
Natural Odha & two open wells & outside the premises. The construction
of distillery has been started after obtaining C to E. A copy of the Visit
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7

8)

9)

Report dated 07" April 2025 is already attached to the Affidavit in Reply
filed on behalf of the R. Nos.5 &6 respectively at Annexure-II with the
Photographs, which clearly shows the clear water with green belt (Page-
535 to 555 of the MPCB-Affidavit).

6.3) The R.N.6 had extended the personal hearing on 08™ April 2025 &
issued of late the Interim Directions dated 06" May 2025 to dispose of
stored effluent & abandon stone quarry at the backside of factory, which
was already done & verified during the visit & inspection on 07" April
2025. The copy of the ID is already attached at Annexure-lll to the
Affidavit of the MPCB at Page-556.

6.4) R.N. 5 & 6 have further submitted the point-wise compliance of the
MPCB-Interim Directives in a Tabular Form at an Annexure-1V of its
Affidavit in Reply with progress of Distillery Installation. (Affidavit of R.
No. 5 & 6 dated 11.06.2025, Pages-557& 558).

6.5) R.N.5 & 6 have already forfeited B.G. of Rs. 25,00000/- for the above
violations & further obtained B.G. of Rs. 50,00000/- to ensure future
proper O & M and not to cause any violations. (Affidavit of R. No. 5 & 6
dated 11.06.2025, Page-558- Sr. No. 5 & 6 of the Table.)

Therefore, total compliance of the Directions done & no necessity
to keep the matter pending.

The Applicant has not given any specific non-compliance about the alleged
problem of air & water pollution as stated on page-678 duly supported by the
documentary evidence at para-second of the Rejoinder-Application to the
Affidavit in Reply filed by the R.N. 5 & 6 respectively. The R.N. 7 has been
granted First Consent to Operate on 19.12.23 & it has started its First Crushing
Season on 30/12/2023 and completed on 19.03.2024. The Second Season of
2024-25 started on 20.11.2024 and closed on 27.02.2025. It appears that the
Applicant has initiated his action only after appearance of the News Paper
Report on their complaint reported themselves in the news paper dated
16.01.2024 when sugar unit hardly started its full-fledged activity.

The MPCB has in fact, initiated its actions in the month of April 2025 & also
forfeited the BG of Rs.25,00000/- towards whatever non-compliances were
observed by it & hence no further substantial question arise to file the present
application. (Affidavit of R. No. 5 & 6 dated 11.06.2025, Page-558- Sr. No. 5 &
6 of the Table.) Therefore, no further substantial question remains to be
decided.

If we refer to para-14 on page-17 of the Application, the Applicant is just
trying to link up it with the Proposed Directions dated 03.04.2025 & Interim
Directions dated 06.05.2025 & forfeiture of BG of Rs.25 Lakhs as a non-
compliance.

The Applicant has further raised the issue regarding ZLD and effluent
discharge, stating that the Original Application explicitly states that “Not
achieving ZLD anytime during its entire period of operation” as mentioned on
page 18 Para 17a.
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The Applicant is trying to misrepresent by insisting on ZLD since starting
of the sugar unit. The Consent to Establish dated 17.12.2019, at Annexure-A
on page 602 in Condition No.4(1) specifically provides that out of 450 CMD
sugar effluent plus cogeneration effluent 104 CMD, 104 CMD shall be 100%
recycled and remaining 450 CMD effluent shall be utilised on land for
irrigation purpose.

ZLD Condition has been imposed for the first-time in the E.C. dated
19.04.2023 obtained for expansion of existing sugar industry from 10,000 TCD
Sugar Factory (scrapping existing 800 TCD plant), 60 MW Co-gen Plant (50
MW from Co-gen Plant & 10 MW from Distillery) and 200 KLPD molasses-
based distillery located at Ganesh Tekadi, Jaipur (Nhavi Bk.) Taluka-Koregaon,
District- Satara by Shivneri Sugar Ltd. Therefore, for the first-time for raw-
Spentwash generated after establishment of distillery @ 1600 CMD MEE
condition imposed for concentration and of which, 320 CMD incineration boiler
condition has been imposed and 1726 CMD effluent from condensate, cooling
and boiler blowdown, lab and wash effluent will be treated in CPU. Treated
effluent will be fully recycled in the process thereafter. Here, the ETP Plant
based on Zero Liquid Discharge System have been imposed.

The distillery work is still in progress and therefore, the contention
of the Applicant “Not achieving ZLD anytime during its entire period of
operation” in its Application and Rejoinder are not applicable at all.
(Condition No. 2 on page 614 and 10 on page 615 of Annexure-B- E.C. dated
19.04.2023 to the Affidavit in Reply filed by the R.No.7 dated 10.06.2025). As
far as the contention about discharge of effluent admitted by the MPCB, various
news articles and exceeding parameters of BOD & COD, SS, and Chloride are
concerned, the MPCB has already forfeited BG of Rs.25 Lacs and therefore,
there is no necessity to do further scrutiny of leakage water, for which remedial
measures are already taken to treat it in the ETP.

10)With reference to Online Continuous Monitoring System (OCEMS), since the
E.C. has been received recently on 19.04.2023 and the installation of Distillery
is under progress, though Piezometer well site is selected and identified,
because of the work of installation of Distillery is in progress, the work could not
be started. The parties have approached for the work and the work order is to
be finalized by following due procedure. (Para No.26 in table No. 7.30 at Page
No. 591-592). OCEMS data has already connected and the details are given in
the Affidavit in Reply to the Application by R.No.7. (Para No. 26 of Table —17.41
At Page N0.596).

11)Water Use and Rainwater Harvesting & Solar System -(Sr. No.7 at Page- 681
of Rejoinder)-

Since, the distillery is yet to be commissioned and installation is in-
progress, rainwater harvesting and installation of solar system is in the process
of finalization of appropriate agencies for providing it. (Para No.26 in table No.
8.31 at Page No. 593).
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12) Monitoring Reports and Ground Water Quality- (Sr.No.8 at Page 681 of
Rejoinder)-
The third-party reports of the Applicant cannot be taken into
consideration with reference to ground water quality monitoring of M/s Sona
Analytical and Research Lab, Satara and M/s Green Envirosafe Laboratory.

13) Start of crushing season without valid consent from the MPCB- (Sr.No.9 at
Page No. 683 of Rejoinder).

The MPCB consent was pending and was granted on 02.03.2025
without any refusal for the crushing season 2024-25 season and therefore, it
cannot be treated as violation. (Para No. 26 in table N0.33.59 at Page No. 599,
of Reply-Affidavit).

14) Molasses Storage- (Sr.No.10 of Rejoinder at Page N0.683-684)
Industry has already provided MS Molasses Tank of adequate capacity of
15000 M/T. Industry does not stored molasses other than MS Tank. (Para No.
26 in table N0.26.50-51 at Page No. 597, of Reply-Affidavit).

15) General Denials Vs. Specific Allegations- (Sr.No.11 at Page 684 of Rejoinder)-
The News Paper Article and other general allegations about development of
green belt and initiating various actions by MPCB are already taken into
consideration with regard to forfeiture of BG of Rs. 25 Lacs and nothing new
specific is brought on record by the Applicant except repetitive allegations in
the Rejoinder. Hence, on the basis of the Affidavit filed by the R.No.5 & 6 and
the Affidavit filed by & on behalf of MOEF & CC with the details of on what basis
E.C. has been recommended and granted. The CPCB has also not made any
adverse remarks in respect of the facility of R.No.7. Hence, the Application may
kindly dispose of without any cost.

Date — 08.07.2025
Place - Pune

Ajj(’jmlulg__ .

(Dattatraya Devale)

Adv. For R.No.7
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Annexure - 1

P-242-SSL-EIA-DISTILLERY-22022

~ SUMMARY ENVIRONMENTAL IMPACT ASSESSMENT
~ (EIA) REPORT
= FOR

ESTABLISHMENT OF 10,000 TCD SUGAR FACTORY
(SCRAPPING OF EXISTING 800 TCD) ALONG WITH
60 MW CO-GENERATION PLANT (50 MW FROM
CO-GENERATION PLANT & 10 MW FROM
DISTILLERY PLANT) AND 200 KLPD MOLASSES
BASED DISTILLERY.

BY

SHIVNERI SUGARS LTD. |

Ganesh tekadi, Jaipur, Tal.: Koregaon,
Dist.: Satara, Maharashtra.

PREPARED BY

3 EQUINOX -

Equinox Environments (indla) Pvt. Ltd.

= 4 EQUINOX ENVIRONMENTS (I) PVT. LTD.

Environmental; Civil & Chemical Engineers, Consultants and Analysts, Kolhapur (MS) L
E-mail: projects@equinoxenvi.com, eia@equinoxenvi.com !

- An ISO 9001 : 2015 & QCI - NABET Accredited Organization

®

=D £
$ 5

MAY - 2022

= 695



Annexure - 1


-

SHIVNERI SUGARS LIMITED

Regd. Office : 2 ~s Floor, Shiv Pavilion Apartment, Near Ram Mandir,
Sangli -miraj Road, Sangli 416416, Maharashtra
Contact : 0233- 2373885, E-mail : sushant.shivneri@gmail.com
CiN : U15400PN2016PLC167162 .

Ref. No. Shivneri/C1 /2022-23 Date: 25/ 04/ 2022

To,
The Member Secreiary
Maharashtra Pollution Contro! Board (MPCB);
3™& 4™ Floor, Kalpataru Point,
; . Sion Circle, Sion (E),
= Mumbai - 400 022

~ Sub.: Application for Public Hearing to be conducted for propesed establishment of 10,000
TCD Sugar Factory (scrapping of 800 TCD unit). 60 MW Co-Gen Plant (50 MW from
Co-gen piant & 10 MW from distillery) and 200 KLPD Molasses based Distillery by —
Shivoeri Sugars Ltd. (SSL) is located At: Ganesh tekadi, Jaipur , Tal.: Koregaon,
Dist.: Satara, Maharashtra.

Dear Sir,

We — Shivneri Sugars Ltd. (SSL) - have plan 10 establishment of 10,000 TCD Sugar
Factery (scrapping of 800 TCD unit), 60 MW Co-Gen Plant (50 MW from Co-gen plant &
10 MW from distiilery) and 200 KLPD Molasses based Distiliery.

Accordingly, an application of Form - 1 was submitted online on 07.09.2018 1o the ‘Ministry
of Environment, Forest and Climate Change (MoEFCC); New Delhi” for grant of ToR's.
Subsequently, the application was accorded standard TORs were issued vide letter no. [A-)-
1101 1-277/2018-IA-1I{1) dated 12.10.2018. Therein, directions have been given to conduct
Public Hearing w.r.t our project. Now, in order to conduct public Hearing, we hereb¥ are
submitting all the relevant documents and information to your office.

Along with the Public Hearing application. a draft EIA Report as per the generic structure
stipulated in McEF Notification No. S.0.1533 (E) dated 14.09.2006 as amended vide
Notification No. 3067 (E) dated December 01, 2009 and Executive Summary Report in two
ianguages (English and Marathi) are enclosed separately. The same provide details of
Pollution Control Facilities, Production Processes and Raw Materials as well as Finished
Producss and Environmental Management Plan (EMP) etc. regarding the unit.

“Twenty Sets’ of various documents, as mentioned above and equivalent number of soft

copies of same have been submitted for your information and necessary further action. Also,

a Demand Drafi of Rs. 2,00.000/- (Rs. Two Lakh only) bearing No._ 2252.3.€ .

drawn on 8 o~ soioo (I dated 2 5104 |goaztowards the Public Hearing charges, as
. decided by the govt., has been presented herewith. '

e

Factory : Ganesh tekdi Nhavi bk, 415511, Tal. Koregaon, Dist. Satara
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SHIVNERI SUGARS LIMITED

Regd. Office : 2 ~« Floor, Shiv Pavilion Apartment, Near Ram Mandir,
Sangli -miraj Road, Sangli 416416, Maharashtra
Contact : 0233- 2373885, E-mail : sushant.shivneri@gmail.com
CIN : U15400PN2016PLC167162

Please do the needful and oblige.

Thanking you.
Yours faithfully,
2 59_1\_,1;&2‘[1./

Shri Ravindra J. Deshmukh
(Authorised Signatory)
Shivneri Sugar Ltd, (SSL)
At: Ganesh rekadi, Jaipur
Tal.: Koregaon, Dist.: Satara, Maharashtra.

-

Encl: 1. A Draft EIA Report & Summary EIA Report
2. A D.D. bearing No. 225224 dated z < |54 {2:22drawn on

: =
Bawk 2f Makgymohlid

Factory : Ganesh tekdi Nhavi bk, 415511, Tal. Koregaon, Dist. Satara

¥
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CERTIFICATE

Declaration by Expert contributing to the Draft EIA in respect of proposed establishment of
establishment of 10,000 TCD Sugar Factory (scrapping of 800 TCD unit), 60 MW Co-Gen Plant
(50 MW from Co-gen plant & 10 MW from distillery) and 200 KLPD Molasses based Distillery.
by Shivneri Sugars Ltd. (SSL), S. No.: 164, 166,173,174,175,176,177,178,180, 181, Ganesh
tekadi, Jaipur, Tal.: Koregaon, Dist.: Satara, Maharashtra.

We, hereby, certify that we were a part of the Draft EIA team in the following capacities that
developed the above EIA.

EIA Outward No. P-242-SSL-EIA-DISTILLERY-22022
EIA Coordinators

Name :  Ms. Sulakshana Ayarekar %‘f&:\

Period of Involvement : December 2021 — February 2022
Contact Information . ela@equinoxenvi.com

Functional Area Expert:
Sr. | Functional | Name of the Involvement SiHatire
No. Area expert/s (Period & Task)
1 WP Dr.  Sangram | December 2021 — February 2022
Ghugare » Study of process and operations %"‘/Q
e Site visit and finalization of water
sampling locations
* Preparation of water balance and
identification of wastewater
generation.

e Evaluation of water pollution &
control management

o Identification of impacts, suggestion
and finalization of mitigation
measures

o Study on Treatment of -effluents
through existing ETP and to be
upgraded under proposed expansion
was contemplated and designs were

Il U e 000 - -

done accordingly.
EB Ms. Sulakshana | December 2021 — February 2022 %‘ikﬁ\
Ayarekar ¢ Selection of Site for conducting =
ecological & biodiversity status of
the study region.

e Interaction with Govt. offices and )
agencies for certain secondary data
and information pertaining to region
specific issues

» Study of terrestrial fauna by sighting,
noting pug-marks, calls, sounds,
droppings, nests and burrows etc.

e Interaction with local residents for
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Functional
Area

Sr.
No.

Name of the
expert/s

Involvement
(Period & Task)

Signature

obtaining information about various
species of animals and birds usually
observed  their  existence and
importance in the study region.

* Review of rules, legislation and
criteria  towards knowing  and
understanding inclusion in the study
region of any eco-sensitive zones,
wild life sanctuary.

* Collection, compilation and
presentation of the data as well as
incorporation of same in to the EIA
report

Dr. V. B. Jugale |

December 2021 — February 2022

* Collection of data on socio-economic
aspects in study area through surveys.

® Public opinions and recording of
events for future industrialization in
the study area.

* Study of sociological aspects like
buman settlement, demographic and
i facilities available in
study area.

» Compilation of prilmary  and

secondary data and its inclusion in
EIA report.

Mr. Yuvraj
Damugade

December 2021 —February 2022

¢ Involved in detailed study of mass
balance wrt raw materials &
products especially from view point
of process emissions.

* Site visit and finalization sampling
locations

e Planning & identifying the most
appropriate air pollution contro]
equipment from view points of
efficiencies, capital as well as O & M
cost & suitability

¢ Identification  of impact  and

suggesting the mitigation measures.

Mr. Yuvraj
Damugade

December 2021 - F, ebruary 2022

* Designing of Ambient AQM network
for use in prediction modeling and
micro metrological data development

® Development and application of air
quality models in prediction of
pollutant dispersion,

* Plotting of isopleths of GLCs, Worst
€ase scenarios prediction w.r.t
source and receptors.




Sr.
No.

Functional
Area

Name of the
expert/s

Involvement
(Period & Task)

Signature

HG

GEO

Dr. I.B. Pishte

December 2021 — February 2022

e Hydro geological studies, data
processing; analysis and evaluation,
Ground water table measurement and
monitoring network methodology
preparation.

e Planning and  scheduling of
groundwater sampling stations in the
region.

e Study of geology & general
geological configuration of the region
as well as sub-surface geology.

e Determination of impact and

__suggesting mitigation measures

AN
’__';3- '}I""’l’\_‘_d—‘“”

FEa

SHW

Dr.  Sangram
Ghugare

December 2021 - February 2022

e Detailed study of manufacturing
process and mass balance.

e Solid wastes generation in different
steps of manufacturing was identified
and their quantification done was
checked.

¢ Identification of various hazardous
wastes generated through
manufacturing process.

e Practices of storage and disposal of
HW its impact and mitigation
measures.

December 2021 — February 2022

e All the necessary literature for
processes storage of hazardous
chemicals was studied before visit.

e Site visit and Verification of
adequacy of on-site emergency
preparedness plan for proposed unit
was done.

« Identification of probable
emergencies and procedures for
preparedness for handling the same
was verified.

e Worst case analysis by using
ALOHA, Ware house safety
measures, suggestion of mitigation
measures.

10

Mr. Vinay
Kumar
Kurakula

December 2021 - February 2022

e Verification of  mnoise  levels
Monitoring (both work zone and
ambient) in the industrial premises
and study region

e Finalization and verification of
sampling locations, ambient noise
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Sr. | Functional Name of the Involvement

No. Area expert/s (Period & Task)

11 (LU monitoring stations and the data
collected.

e Land use land cover mapping using
NRSC Satellite image,

e Satellite image processing, Image
classification, Technical analysis and
study for setting up of facility,
planning of storage facility.

12 | SC Dr. R. | December 2021 - February 2022

Mudaliyar e [nvolvement physical analysis & o s
characterization of the soils. {7 A

o Identification of Impact and its N, ET e
mitigation measures "

e Interpretation of soil analysis, results
and data including comparison of
same with standard soil
classification.

e Collection, study and evaluation of
soil information from data obtained
from secondary sources & its
interpretation.

Signature

Declaration by the Head of the Accredited Consultant Organization/authorized person:

I, M/s. Equinox Environments (I) Pvt. Ltd. (EEIPL); Kolhapur, Environmental & Civil
Engineers, Consultants and Analysts., hereby confirm that the above mentioned experts were
involved in preparation of Draft EIA and Executive Summary in respect of proposed
establishment of establishment of 10,000 TCD Sugar Factory (scrapping of 800 TCD unit), 60
MW Co-Gen Plant (50 MW from Co-gen plant & 10 MW from distillery) and 200 KLPD
Molasses based Distillery by Shivneri Sugars Ltd. (SSL) is located at Ganesh tekadi, Jaipur,
Tal.: Koregaon, Dist.: Satara, Maharashtra.

I also confirm that the consultant (;rganization shall be fully accountable for any mis-leading
information mentioned in this statement.

Signature: %W

Name: Dr. Sangram Ghugare
Designation: Chairman & MD

Name of the EIA Consultant Organization: M/s. Equinox Environments (I) Pvt. Ltd. (EEIPL);
Kolhapur.

NABET Certificate No. & Issue Date: NABET/IA/1821/ RA 0135 Validity - 08/07/2022
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Summary of Draft EIA Report For '
Establishment of 10,000 TCD Sugar Factory (scrapping of 800 TCD unit),
60 MW Co-Gen Plant (50 MW from Co-gen Plant & 10 MW from
Distillery) and 200 KLPD Molasses based Distillery By

Shivneri Sugars Ltd. (SSL);
Ganesh Tekadi, Jaipur, Tal: Koregaon, Dist.: Satara, Maharashtra State

1) THE PROJECT

Shivneri Sugars Ltd. (SSL) is located at Ganesh Tekadi, Jaipur, Tal.: Koregaon,

Dist.: Satara, Maharashtra State. It is towards South-East of Satara, at a distance of about
25 Km from city. Existing cane crushing capacity of the sugar factory is about 800 TCD.
First crushing season for sugar factory was done in year 2011 as Jijamata Ethanol and
Agro Processing Ind. Ltd. (JEAPIL). In the year 2017, JEAPIL was taken over by
Shivneri Sugar Limited (SSL). Now the management of SSL is plan to go for establishment
of 10,000 TCD Sugar Factory (scrapping of 800 TCD wunit), 60 MW Co-Gen Plant (50 MW
from Co-gen Plant & 10 MW from Distillery) and 200 KLPD Molasses based Distillery.

As per the provision of “EIA Notification No. S. O. 1533 (E)” dated 14.09.2006 as amended
vide Notification dated 13 June 2019, the proposed project comes under Category — A, listed
at item 5(j), 5(g) and 1(d). Accordingly, Form -1 application is submitted to EAC, MoEFCC
and Std. ToRs granted on 12.10.2018. Proposed establishment of distillery would be
formulated in such a fashion and manner so that the utmost care of Safety Norms and
Environment Protection shall be taken. Details of capital investment are given in following
table.

Table 1 - Project Investment Details

No. | Industrial unit | Capital Investment
1 Sugar Factory Rs. 220 Cr
2 | Co-gen Plant Rs. 200 Cr
3 | Distillery Rs. 200 Cr
Total Rs. 620 Cr

2) THE PLACE )

Proposed project by SSL should be set up at Survey. No. 164, 166, 173, 174, 175, 176, 177, 178,
180. 181, Jaipur, taluka Koregaon, district Satara, Maharashtra. Total land acquired by the SSL
s 20.64 Ha. Out of this total built up area of proposed project will be 1.059 Ha. Refer
Appendix - A of Draft EIA report for plot layout plan. A No Objection Certificate (N OC) for
sroposed establishment project has been obtained from the Grampanchayat Jaipur. Same
s presented at certificates and other documents of EIA report.

Table 2 - Total Area Break up

No. Description Area (Sq. M.)
1 Total Plot Area 206464.00
2 | Total Built up area (Sugar, Co-gen, Distillery & Other) 10,591.00
3 | Total Open Area 28389.00
4 | Proposed Green Belt Area (33% of Total plot area) 68797.60
. PROMOTERS

8L gromoters are well experienced in the field of Sugar, Co-gen and Distillery & have made a

ge=s ==y Of entire project planning as well as implementation schedule. The names and
Eemoms of the promoters are as under-




Table 3 - Promoters of SSL
No. Name " Designation
1. | Mr. Shrimant B Patil | Chairman & Managing Director
2. | Mr. Shrinivas Patil Director
3. | Mr. Yogesh Patil Director
4. | Mr. Sushant Patil Director

4) THE PRODUCTS

The details of products to be manufactured under proposed units are represented in follow

table.
Table 4 - Products of the Sugar Factory, Co- Gen Plant & Distillery
Industrial unit Product & By-product | Quantity (MT/M)
Sugar (12%)* - 36,000
Sugar Factory Sy el
(10,000 TCD) Molasses (4%)* 12,000
: Bagasse (30%)* 90,000
Press Mud (4%)* 12,000
Co-Gen (60 MW) | Electricity (MW) 60
RS / ENA / Ethanol 6,000
Distillery By-product
(200 KLPD) CO; Gas MT/M) 4980
Fusel Oil 12

*. Percent of Cane Crushed

5) THE PURPOSE

Sugar Industry is the second largest agro industry in the country.

Maximum utilization of sugarcane in command area through sugar factory expansion.
Bagasse based co-gen plant fulfills captive power need. Surplus exported in grid.

Sugar industry is instrumental in resource mobilization, employment generation, inco
generation and in creating social infrastructure in command area.

Alcohol industry is the second largest source of revenue of the state.

o Distillery business is gaining “more importance with regards to production, usage,
availability of raw material.

e Cogeneration for the sugar industry has been a very attractive option in view of the potential for
increasing the financial health of the sugar mill on one hand and reducing the ecological damage
by promoting the use of renewable fuels like bagasse for power generation, on the other hand.

Considering the above facts as well as cane availability, management of SSL has decided to go for
expansion of sugar factory, establishment of Co-gen & distillery.




6) MANUFACTURING PROCESS
Figure 1 Integrated Manufacturing Process Operations
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7) ENVIRONMENTAL ASPECTS

Environmental degradation is the greatest concern world over and as a citizen of India, it is the
responsibility of one and all to strive and bring about a balance between Environment, Industrial
Growth and Development of Economy thereby. Keeping in view the above fact, SSL has proposed to
implement an effective ‘Environmental Management Plan’ & various aspects of the same are as
follows,

A. Water Use, Effluent Generation and its Treatment

The details of water usage and effluent generation per day would be as follows

= Water Use

Total water requirement for proposed distillery shall be to the tune of 2428 M?3/Day. Out of
%5 727 CMD will be Fresh water taken from Krishna River, 1691 CMD will be CPU treated
= Fuent. Total 70% recycle water will be used in distillery.

Tesal water requirement for proposed Sugar Factory & Co-gen plant to the tune of 5225
LMD Out of this 25 CMD will be fresh water taken from Krishna river, 4850 CMD will be

ewcled water from sugarcane condensate and 350 CMD will be treated effluent from ETP &
¥ More details about water budget are presented in EIA report at Chapter 2




Table 5- Water Consumption & Effluent Generation in 200 KLPD Distillery

No. | Description Water Consumption (M*/D) Genef::l?{l::g/[’ /D) Treatment
Crushing Non-Crushing
1 | Domestic *10 *10 8 Proposed STP
2 | Industrial
Process *1587 *1587 Raw Sp. wash- | Raw Sp.wash -
(Fermentation 1600 Concentrate in MEE &
dilution) Conc. Sp. wash - | Conc. Spentwash will be
320 burnt in  proposed
Incineration Boiler
MEE condensate 1 Other effluent viz .MEE
1280 condensate, spent lees.
Spent lees - 274 | cooling/d, boiler b/d, lab
Cooling Tower 600 600 (*104-+7494) 90 & wash shall be
(*104+*150+"346) forwarded to Distillery
Boiler b/d #180 #180 36 CPU. Treated -effluent
DM Plant #36 #36 36 shall be fully recycle in
Lab & Wash #10 #10 10 process to achieve ZLD.
Ash Quenching 5 '5 0
Industrial Use 2418 2418 Spent wash - 320
(*1691+*150+%577) (*1691+7727) Other Effluent -
76% Recycle 70% Recycle 1726
Grand Total 2428 2428
(*1691+*150+'587) |  (*1691+*737)
Norm: 10 KL/KL 2.8 3.6
f Alcohol
Note: # - Fresh water taken from Krishna River, # - Distillery CPU treated water, * - Cane Condensate water.

Table 6 - Water Consumption & Effluent Generation in Sugar Factory & Co-gen Plant

No. Description Wintex g:?;l)mpﬂon Efﬂuer&(jg; — Treatment
1 | Domestic 25 20 Proposed STP
2 | Industrial '
a. Process *2770 332
b. Cooling *1480 148
c. Boiler *480 96 Treated in
d. Lab & Wash *96 20 proposed well
e. DM Plant *20 96 designed ETP
f. Ash Quenching *4 0
Industrial Use | *4850 (100% Recycle) 692
3 | Green Belt 5350 332
Grand Total | 5225(*4850+"25+°350) 148
Fresh Water: (100 Lit/ MT of 0 Lit / MT of Cane
Cane Crushed)
Affluent Generation: 200 ;
Lit./MT of Cane Crushed " SELIEIMT
Note: # - Fresh water taken from Krishna River, * - Cane Condensate water, $ - Treated water from ETP & STP




b. Effluent Treatment
i) Domestic Effluent-

Total domestic effluent generated from SSL project complex will be 28 M*/D (Domestic
effluent from Sugar factory and Co-gen plant - 20 M*/D and from Distillery - of 8 M*/D)
same shall be treated in proposed Sewage Treatment Plant (STP).

ii) Industrial Effluent-

Total industrial effluent generated from proposed sugar factory & co-gen plant shall be 692
M3/D. & same shall be treated in proposed Effluent Treatment Plant (ETP). Treated water
from ETP shall be used for green belt development in own factory premisses. Effluent
generated from 200 KLPD distillery would be in the form of raw sp. wash to the tune of 1600
M?/D. Raw Sp. wash will be concentrated in MEE. Concentrated sp. wash to the tune of 320
M3/D will be incinerated in incineration boiler. Details of wastewater generation under
proposed operations are presented in Table 2.17 & 2.18. Other effluents viz. spent lees @ 274
M?/D, MEE condensate @ 1280 M3/D and other effluents @ 172 M*/D will be treated in
proposed CPU under distillery unit. Refer figure 2.7 for the same. Treated water from CPU to
the tune of 384 will be reused in process and boiler makeup, thereby achieving Zero Liquid

Discharge (ZLD).
Figure 2 - Flow Chart of Sugar ETP
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Figure 3 - Flow Chart of CPU in Distillery
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B. Air Emissions

Emissions will be generated from 200 TPH bagasse fired boiler as well as 75 TPH
incineration boiler (fuel-coal / Bagasse + conc. spent wash). ESP will be installed for same as
APC equipment. Details of air poliution aspect and the control measures are given in
following Table.

Table 7 - Details of Boiler and Stack in SSL

No. Description Boilers D.G. Set
1 [Capacity 200 TPH 75 TPH 1000 KVA (2 Nos.)
2 |Fuel type Bagasse | Conc. Sp.Wash +Coal/Bagasse HSD
3 |Fuel Quantity (MT/D) 2400 432 + 185/463 145 Lit/Hr. Each
4 |Stack Height, M (AGL) 90 M 82 M 7 M (ARL)
5 [Material of construction RCC RCC MS .
6 |Shape (round/rectangular) Round Round Round
7 |Diameter/ size, in meters 6 M 32M 150 mm
8 |APC Equipment ESP ESP -

C. Noise Pollution Aspect

1. Sources of Noise

i. In proposed unit, very high noise generating sources would not exist. D.G. Set should be
one of the sources of noise pollution. But the operation of D.G. Set would be only in the
case of power failure. Expected noise levels in the section would be about 72 dB (A).
Adequate noise abatement measures like silencer should be implemented in this section.
Moreover, enclosures to the machinery should be provided wherever possible.

ii. Fermentation section & distillation section should be the other minor noise generating
sources. The expected noise levels in these sections should be in the range of 70 to 80 dB
(A).

iii. Pumps, compressors, boiler house, turbine, movement of trucks for material transportation
etc.

iv. Adequate green would be developed in phase wise manner in and around the industry. So
that it would further attenuate the noise levels.

2. Control Measures

Isolation, separation and insulation techniques to be followed, PPE in the form of earmuffs,
earplugs etc. should be provided to workers. The D.G. Set shall be enclosed in a separate
canopy to reduce the noise levels.

D. Hazardous Wastes

Hazardous wastes will be generated from Sugar Factory & co-gen Plant. No any hazardous
waste would be generated from Distillery project.

Table 8 - Hazardous Waste Details

No. Description Quantity Mode of Disposal
1 [Cat.No. 5.1 Spent Oil | 0.5 MT/M |Burmnt in incineration boiler
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E. Solid Wastes
Table 9 Solid Waste Generation, Storage and Disposal Details

No. Unit Type Quantity MT/M) Disposal
1 Sugar Factory |ETP sludge 20.7 Burnt in Incineration boiler
& Co-gen Plant | Boiler Ash (Bagasse) 1800 Used as manure
Boiler Ash 2850 Brick making
2 |Distillery (S Wish & Clal)
CPU Sludge 49.8 Burnt in Incineration boiler
| Yeast Sludge 1260

F. Odour Pollution

There are number of odour sources such as molasses handling and storage, fermentation and
distillation, secondary effluent treatment, and storage of effluents, stale cane, bad mill
sanitation, bacterial growth in interconnecting pipes & unattended drains. Measures adopted
under existing unit for controlling same are proper housekeeping, sludge management in
biological ETP units, steaming of major pipe lines, regular use of bleaching powder in the
drains, efficient handling, prompt & proper disposal of press mud. Under proposed project of
distillery, spentwash shall be carried through closed pipeline for spentwash storage and
handling activity shall be entirely eliminated.

G. Compliance with the Norms

All the relevant acts, rules and guidelines with respect to effluent treatment and disposal,
solid & hazardous wastes handling and disposal as well as in respect of emission handling
and disposal, wherever applicable, as specified by the Maharashtra Pollution Control Board
(MPCB) or any other concerned authority are strictly followed in the existing set up. Same
practice shall be continued after implementation of proposed project.

H. Environmental Management Cell

The SSL have planned an Environmental Management Cell (EMC) functioning under its
proposed activity. Members of the EMC are well qualified and experienced in their
concerned fields. The proposed EMC members are as under-

Table 10- Environmental Management Cell

Number of Working
Person (s)

Chairman & Managing Director 1

Environmental Officer

ETP Incharge

Safety Officer

Chief Chemist

Environment Consultant

No. Designation

hn | Lo —
et | ot | ot | ot | et

Members of the environmental cell should be well qualified and experienced in the concerned
fields. :

The capital as well as O & M cost towards environmental aspects under the proposed
activities would be as follows —




Table 11 - Capital as well as O & M Costs

v Cost Component (Rs. Lakhs)
No. Description Capital Annual O & M
1 | APC System [ESP for co-gen boiler — 1 Nos. (Stack 7140.0 700.0
height 90 M) & distillery incineration boiler along
with ESP - 1 Nos. (Stack height 82 M), OCMS]
2 |Wastewater Treatment Facility — Sp.wash Storage 16230.0 1600.0
Tanks, MEE, CPUs, ETP, STP
3 | Noise Pollution Control 50.0 10.0
4 | Environmental Monitoring & Management 50.0 10.0
5 | Occupational Health & Safety 100.0 15.0
6 | Green Belt Development & Rain Water Harvesting 100.0 15.0
Total
(38% of Capital Investment of Rs. 620 Cr.) 250108 2N
L. Rainwater Harvesting Aspect
Table .12 Area Taken for RWH
No. Description Area (Sq. M.)
1 | Rooftop Area 40,176
2 | Green Belt Area 68,797
3 | Area under Roads 10,591
4 | Open Space 28.389
5 | Parking Area 41,293
* Average annual rainfall in the area = 783 mm
Table 13 Area Taken for RWH
Runoff .
Sr. No. Description Area (Sq. M.) Ax;lnal;zlfﬁlvggge Factors RW]E[(ﬁ;l)a nty
Considered
1 Roof Top Harvesting
i.  Rooftop Area [ 40,176 ] 0.78] 0.8 25,069.96
Total Rooftop Harvesting 25,069.96
2 Surface Water Harvesting :
1. Green Belt Area 68,797 0.78 0.3 16,098.50
ii. Area under Roads 10,591 0.78 0.5 4,130.45
iii. Parking Area 41,293 0.78 0.5 16,104.19
iv.  Open Space 28,389 0.78 0.3 6,642.96
Total Surface Water Harvesting 42,976.10
J. The Green Belt
Table 14 - Area Details
No. Description Area (Sq. M)
1 Total Plot Area 206464.00
2 Total Built up area (Sugar, Co-gen, Distillery & Other) 10,591.00
3 Total Open Area 28389.00
4 | Proposed Green Belt Area (33% of Total plot area) 68797.60
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The Criteria for Green Belt Development Plan

Emission of SPM, SO is the main criteria for consideration of green belt development. The
green belt development is provided to abate effects of the emissions of SPM & SO..
Moreover, there would also be control on noise from the industry to surrounding localities as
considerable attenuation would occur due to the barrier of trees in proposed green belt.

Socio-Economic Development

The survey of 10 villages, selected out of 34 villages taking the reference of census 2011
within the 10 Km radius of SSL, was carried out with the help of a structured close ended
interview schedule, comprising of 33 questions in Marathi, which was drafted prior to and
employed during the survey. Refer Socio — economic profile in Chapter 3 of EIA report for
detailed information of socio economic aspect. The observations and conclusions after the
socio-economic study are as follows-

i.  Most respondents from all villages are dependent on agriculture and allied activities for
their livelihood.
ii.  Major crops grown in the area included sugarcane, ginger, turmeric and wheat.
iii. Water conservation activities like “Pani Foundation” are implemented on mountain
region areas like Borgaon, Ambheri, Velu & Jaipur.

8) ENVIRONMENTAL MONITORING PROGRAMME

Reconnaissance of the study area was undertaken in the Pre monsoon period. Field
monitoring for measuring meteorological conditions, ambient air quality, water quality, and
soil quality and noise levels was initiated. Report incorporates the data monitored during the
period from December 2021 — January 2022 — February 2022 and secondary data collected
from various sources which include Government Departments related to ground water, soil,
agriculture, forest etc.

A.Land Use

Land use study requires data regarding topography, zoning, settlement, industry, forest, roads
and traffic etc. Collection of this data was done from various secondary sources viz., Census
books, Revenue records, State and Central Government Offices, Survey of India toposheets
as well as high resolution satellite image and through primary field surveys.

B. Land Use/ Land Cover Categories of Study Area
Table 15 Land Use/ Land Cover

No LULC Classes | Area (Ha) | Percentage (%)

1 |Built Up Area 970 3.09

2 |Crop Land 12380 39.41

3 |Fallow Land 4150 13.21

4 |Water Bodies 150 0.48

5 |River 35 0.11

6 |Forest Area 2070 6.59

7 |Barren Land 1850 5.89

8 [Open Scrub Land 9810 31,23
Total 31415.50 100.00
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C. Meteorology

Methodology adopted for monitoring surface observations is as per the norms laid down by
Bureau of Indian Standards (BIS) and the India Meteorology Department (IMD). On-site
monitoring was undertaken for various meteorological variables in order to generate the data.
Further, certain secondary meteorological data like temperatures, relative humidity, rainfall
mtensity etc. have been taken from IMD, Satara.

Meteorological parameters were monitored during the period December 2021 — J anuary 2022
— February 2022. Details of parameters monitored, equipment’s used and the frequency of
monitoring have been given in Chapter 3 of the EIA report. Hereunder, details of
predominant wind directions and wind categories are given.

D. Air Quality

This section describes the selection of sampling locations, includes the methodology of
sampling and analytical techniques with frequency of sampling. Presentation of results for
December 2021 — January 2022 — February 2022 survey is followed by observations. All the
requisite monitoring assignments, sampling and analysis was conducted through the
laboratory of Green Envirosafe Engineers & Consultant Pvt. Ltd., Pune which is NABL
accredited and MOEFCC; New Delhi approved organization. Further, same has received
certifications namely ISO 9001- 2015 and OHSAS 18001-2007 from DNV. Ambient air
monitoring was conducted in the study area to assess the quality of air for PM 5, PMss, SO,
NOx and CO. Various monitoring stations selected are shown in table 16.

Table 16 Ambient Air Quality Monitoring (AAQM) Locations

No. Location Direction From Site Distance (Km) Direction
Al | Industrial Site - - -

A2 | Pimpri . 2.23 W
A3 Suﬂlf FRs 4.91 W
A4 | Khabalwadi Downwind 4.89 E

A5 | Jaigaon 7.67 NE
A6 | Velu . 2.16 NE
A7 | Kombadwadi raand 5.38 S

A8 | Jaipur Nearest Habitat 1.92 SE

Table 17 Summary of the AAQ Monitoring Results for Season
[December 2021 — January 2022 — February 2022]

Location

Inds‘fig“"l Dimpii Surli If\f:;f‘ Jaigaon | Velu | Kombad | g

PMio Max 64.9 57.8 58.7 59.9 59.9 57.7 58.8 575
M3 Min 60.1 53.2 54.3 553 55.1 53.3 54.1 53.3
Avo 62.5 55.5 56.3 57.8 57.5 55.5 56.5 55.4

98% 64.8 57.7 58.7 59.9 59.9 57.7 58.8 57.4
PMas | Max 29.9 20.8 21.9 228 22.9 20.9 219 209
pg/M? Min 25.2 16.2 172 18.1 18.1 16.2 17.2 16.1
Avg 27.8 18.7 19.6 204 20.5 18.5 19.5 18.4

98% 29.8 20.7 21.9 227 22.8 20.9 219 20.9

SO: Max 24.7 17.9 17.8 18.9 18.9 17.9 16.8 17.9
pg/M? Min 20.2 14.3 14.2 15.2 15.1 14.1 13.3 14.2
Avg | 225 16.1 15.9 17.0 17.1 16.1 15.0 16.1

98% 24.5 17.9 17.6 18.8 18.9 17.9 16.8 17.9

NOx Max 29.8 19.8 20.9 21.9 21.9 19.9 20.8 19.9
Min 251 16.2 173 18.2 18.1 16.1 17.1 16.3
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Location

Ind;.st? Al Pimpri Surli Elcjhw:;? Jaigaon Velu Koﬁ?d Jaipur
pme/M3 Avg 27.2 18.0 19.0 20.1 20.0 18.0 19.0 18.0
98% 29.8 19.8 20.9 21.8 21.9 19.8 20.8 19.9
Cco Max 0.900 0.090 0.080 | 0.090 0.090 0.090 0.090 0.090
mg/M Min 0.100 0.010 0.010 | 0.010 0.010 0.010 0.010 0.010
3 Avg 0.471 0.050 0.054 | 0.055 0.047 0.050 0.051 0.051

98% 0.900 0.090 0.090 | 0.090 0.090 0.090 0.090 | 0.090

Notes: PM10, PMz s, SO; and NOy are computed based on 24 hourly values, » CO is computed based on 8 hourly values.

Table 18 National Ambient Air Quality Standards (NAAQS) by CPCB
(Notification No. $.0.B-29016/20/90/PCI-L by MOEFCC: New Delh: dated 18.11.2009)

. PMio pg/M* | PMaspg/MP | SO» ug/MP | NOx pg/Me | CO mahhF
ZancStation, ool A-A. [24Hr [AAT24Hr [AA |24Hr [AA [8E: [IT
Industrial, Rural &
—— 100 | 60 | 60 40| 80 |50 | 80 |40 | 4 | 4
Eco-sensitive Area
Notied By Cions 100 60 | 60 |40 | 80 |20 | 80 | 30 | 4 | 4

Note: A.A. represents Annual Average

E. Water Quality

Same are listed below-

Table 19 Monitoring Locations for Surface Water

Station ; Distance from| Direction

Code Name of the Station Site (Km) |  w.r.t. Site |

SW1 Near Jaipur (Nalla - Upstream) 1.29 SSE

Sw2 Near Pimpri (Nalla - Downstream) 1.67 SW

SW3 Near Project Site 0.93 SW

SW4 Near Takale River Downstrem 9.76 WWS

SW5 | NigadiVandan River Upstrem 9.86 W

SW6 | Near Belewadi (Lake) 2.99 NE

SW7 | Near Sap (Nalla) 4.44 NW

SW8 | Near Apshinge ( Lake) 8 NW

Table 20 Monitoring Locations for Ground Water
Station Code Geographical Location Distance from Site (Km) | Direction w.r.t. Site

GW1 17°33'22.78"N, 74°14'39.21"E 0.48 SW
GW2 17°33'31.41"N,74°14'40.66"E 0.30 WWS
GW3 17°33'27.72"N, 74°14'38.75"E 0.40 WWS
GwW4 17°33'50.17"N, 74°14'55.99"E 0.52 NNE
GW35 17°33'42.70"N, 74°14'50.49"E 0.20 N
GW6 17°33'26.59"N, 74°14'49 98"E 0.23 S
GW7 17°33'17.11"N, 74°15"2.09"E 0.62 SSE
GW8 17°33'23.53"N, 74°15'6.61"E 0.57 SSE

Results observed after monitoring ground water and surface water are mentioned in chapter 3
of EIA report.




F. Noise Level Survey

Study area of 10 Km radius with reference to the proposed project site has been covered for
noise environment. Four zones viz. Residential, Commercial, Industrial and Silence Zones
have been considered for noise monitoring. Some of the major material roads were covered to

assess the noise due to traffic. Noise monitoring was undertaken for 24 hours at each location.
Details of noise monitoring stations are given in following table-

Table 21 Noise Sampling Locations

Station Code, Sampling Location Distance from Site (Km) Direction w.r.t. Site
NI Industrial Site -- --
N2 Ambheri 4,71 N
N3 Rahimatpur 6.89 NwW
N4 Wathar : 6.85 SW
N5 Arvi 5.98 SW
N6 Nagjari 7.61 S
N7 Jaipur ; 1.93 SE
N8 Nandoshi 6.68 SE
Table 22 Ambient Noise Levels
No. | Location Average Noise Level in dB(A)
Lio Lso Log Legasyy | Legimigno Lan
1 NI 55.1 57.9 63.1 64.6 54.1 64.4
2 N2 43.1 459 47.1 51.1 41.5 51.3
{1 3 N3 433 45.7 47.5 5.1 41.0 51.1
4 N4 43.6 46.7 484 52.3 41.9 321
5 N5 42.5 459 47.0 51.7 41.1 51.5
6 N6 43.5 46.2 47.6 52.2 41.0 51.8
7 N7 44.0 46.5 47.9 53.0 40.8 52.3
8 N8 43.5 46.2 47.6 522 41.0 51.8

. Secio-Economic Profile

Sacio-economic status of the population is an indicator for the development of the region. -
A=y developmental project of any magnitude will have a bearing on the living conditions and -

88 B¢ economic base of population in particular and the region as a whole. Chapter 3 may be ™
Biemred for details of this aspects.

Ecology '_

B of e total 47 villages within 10 km radius, 17 villages were selected for the EB and
aire study purpose, i.e. 9 villages within 5 km radius and 8 villages between 5 to 10

MTIONAL STUDIES & INFORMATION
sSment —
I

Bealth is inherent. It is safe only when the installation is dismantled at the end
& B The following principles should be used as guidelines for the selection of
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1. The increase in risk, caused by the presence of the plant to local community (i.e.
neighboring public) should be negligible in comparison to the risk they already have in
their daily life.

2. The work force on the plant should be expected to accept a potentially greater risk than
the members of the local community since the work force have been trained to protect
themselves from the possible hazards and thus reducing the actual risk to themselves.

The risk criteria considered by Green A.G. (1982) are given as below:

1. Risk to Plant: This risk is to be given priority only when it is proved beyond doubt that the
risk to life is so low that reducing this risk may not be justified. Under this consideration,
the risk to economic damage may be considered.

2. Risk to Public and Employees: The scale used for risk to employee and public is Fatal
Accident Rate (F.A.R.) or more commonly Fatal Accident Frequency Rate. (F.A.F.R.).
The F.A.R. and F.A.F.R. is defined as number of deaths from industrial injury expected in
a group of 1000 men during their working period.

For more details w.r.t. this aspect, Chapter 7 may be referred.

9) ENVIRONMENTAL IMPACTS AND MITIGATION MEASURES
A. Impact on Topography

No major topographical changes are envisaged in the acquired area as it is establishment of
Distillery project. In acquired area, the changes would be due to the manmade structures, like
Distillery structure and ancillary units. Industrial activity would invite positive benefits in the
form of land leveling and tree plantation in the plant vicinity and other premises.

B. Impact on Climate

Impact on the climate conditions due to the establishment activity is not envisaged, as
emissions to the atmosphere, of flue gases with very high temperatures are not expected

C.Impact on Air Quality
A study area of 10 km radius is considered for determination of impacts

i. Baseline Ambient Air Concentrations

24 hourly 98% percentile concentrations of PMio, PM2s, SOz and NOx in Ambient Air,
recorded during the field study conducted for the season January — February - March- 2021
are considered as baseline values. They represent impact due to operations of existing nearby
industries on this region. Existing baseline concentrations are summarized in following table
and the GLC of the same is included in 4™ chapter of EIA report.

Table .23 Baseline Concentrations (98 Percentile)

Parameter PMio PMass S0» NOx CO
Cone. (pg/m?) 68.18 26.96 22.05 31.05 0.09
NAAQS 100 pg/m® | 60 ug/m® | 80 pg/m’ | 80 pg/m’ | 4mg/m’

ii. Air Polluting Sources

A New Boiler of 15 TPH capacity will be installed under establishment of Distillery. Under
existing activity of Sugar Factory & Co-gen plant operations, 40 TPH boiler is already
installed. New DG set of capacity 625 KVA will be installed under establishment of
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distillery project. Two DG sets of capacity 500 & 320 KVA each are installed under existing
unit.

D.IMPACT ON WATER RESOURCES
i. Impact on Surface Water Resources& Quality

Surface water along with recycled water will be used to meet water requirment of SSL
project complex. Effluent from distillery; Raw Spentwash shall be primarily treated in Multi
Effect Evaporator (MEE). Concentrated spentwash will be treated in incineration boiler.
Other Effluents viz. spent lees, Boiler blow down, cooling tower, and lab; washing, DM
backwash is forwarded to CPU. Treated effluent shall be used in process to achieve ZLD.
Total industrial effluent generated from proposed sugar factory & co-gen plant shall be 692
M?D. & same shall be treated in proposed Effluent Treatment Plant (ETP). Treated water
from ETP shall be used for green belt development in own factory premisses.

Total domestic effluent would be treated in proposed STP. Hence there will not be any
impact on surface water resource. More details about water budget are presented at Chapter 2.

ii. Impact on Ground Water Resources & Quality

Water required for the industry would be obtained from Krishna river. Permissions will be
obtained for lifting required amount of water from the river and a copy of the application
letter is enclosed for reference at Appendix - D Ground water will not be a source of raw
water for the proposed project. Moreover, there will not be any discharge of untreated
effluent so there will not be any impact on ground water level and quality.

E. IMPACT ON SOIL

Impact on the soil characteristics is usually attributed to air emissions, wastewater discharges
and solid waste disposal. Deposition of particulate matter in ambient air without APC
equipment can result in to alteration of properties of soil and its composition. Accidental
discharge of spent wash, effluent or solid waste on land may change soil characteristics and
soil fertility slowly; making it saline and non-suitable for agricultral or and any other
vegetation to survive.

r

Solid waste generated from distillery and co-gen plant is yeast sludge and Boiler Ash
respectively. Yeast sludge would be used as manure and Boiler Ash would be sold to brick
manufacturer. The domestic effluent would be treated in sewage plant to be provided on site.
Here, no impact is envisaged, as the quality of the effluent would be as per the norms stated
by MPCB. ”

F. IMPACT ON NOISE LEVELS

“The workers could get annoyance and can lose concentration during operation. It can cause
Ssurbance during working. People working near the source need risk criteria for hearing
S=mzoc while the people who stay near the industry need annoyance and psychological
S=msec as the criteria for noise level impact analysis. The major noise emanating sources in

complex shall be plant & machinery in sugar factory like mill, compressors etc., boiler,
Sme 2nd DG set. SSL is not 2 major noise producing industry.
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G.IMPACT ON LAND USE

The proposed activity should be implemented in own land premises on the same acquired:
land & hence no any change in the land use pattern is expected. Therefore the impact on land
use is non-significant.

H.IMPACT ON FLORA AND FAUNA

Discharge of untreated wastewater from the industry in surrounding area can also cause
significant environmental impact on the aquatic habitats and affect dependent biodiversity. In
case of air pollution, industry is going to contribute in SPM pollution load in nearby area
This may have negative impact particularly on avifauna, surrounding crop yields & local
population. Details in respect of impacts on ecology and biodiversity are described in Chapter
3.

I. IMPACT ON HISTORICAL PLACES

No historical places in study area. No major impact was observed during site visit.
10) SALIENT FEATURES OF EMP

Following routine monitoring program as detailed in Table 24 shall be implemented at site:
Besides to this monitoring, the compliances to all Environmental Clearance conditions and
regular permissions from CPCB /MoEFCC shall be monitored and reported periodically.

Table 24 Plan for Monitoring of Environmental Attributes in and around SSL

No. Description Location Parameters Frequency
1| Air Upwind — 1, Downwind - 2 (Near main Monthly
Emissions gate, Fermentation section, Distillation
; PMio, PMz5, SO,
section) NOx, CO
Study area - (Pimpri, Surli, Khabalwadi, Quarterly
Jaigaon, Velu, Kombadwadi, Jaipur)
2 | Work Zone 4 locations (Mill section, Fermentation PMio, PM25s, SO, Monthl
Air section, Bagging & Distillation section) | NOx, CO d
3 Fug_m?'e Bagasse Yard VOC Monthly
Emissions
4 Stacfk ) Boiler — 2 Nos., D.G Set — 2 Nos. SO,, SPM, NOx Monthly
Emissions
5 | Ambient 5 Locations (Near main gate, Near ETP,
Noise Near Sugar godown, Near Distillation Spot Neise Tevel Mo cE
section, Near fermentation section) ; &N
: : ; recording; Leq(n), | Monthly "
Work Zone 5 Locations - (Near mill section, Leq(d), Leq (dn) PP
Noise Distillation section, Boiler, DG set, A Leq Exten
Turbine section) Lab
6 | Effluent Treated, Untreated pH, 8§, TDS, COD,
BOD, Cl, Sulphates, | Monthly
Oil & Grease.
7 | Drinking Factory canteen / Residential Colony Parameters as per )
water drinking water Std [ Monthly
1S10500
8 | Soil 8 locations (Industrial Site, Amberi, pH, Salinity, 1
Rahimatpur, Velang, Surli, Arvi, | Organic Carbon, N, | Quarterly
Nagzari, Nandoshi) P,K
9 | Water Surface Water: Near Jaipur (Nalla - | Parameters as per Quarter!
Quality Upstream), Near Pimpri (Nalla - | CPCB guideline for Y
(Ground Downstream), Near Project Site, Near | water quality
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No. Description Location Parameters Frequency Cong;cted
Water & Takale River Downstrem Nigadi, monitoring -
Surface Vandan River Upstrem, Near Belewadi | MINARS/27/2007-
Water) (Lake), Near Sap (Nalla), Near Apshinge | 08
(Lake)
Ground Water: 8 locations within the
study area
10 Waste Implement waste management plan that | Records of Solid By SSL
management | Identifies and characterizes every waste | Waste Generation,
associated with proposed activities and | Treatment and | Twiceina
which identifies the procedures for| Disposal shall be year
collection, handling & disposal of each | maintained
11| Emergency | Fire protection & safety measures to take | On _site Emergency By SSL
Preparedness | care of fire & explosion hazards, to be | Plan, Evacuation| Twicea
suchas fire | assessed & steps taken for their|Plan, fire fighting year
fighting prevention. mock drills
12| Health Employees and migrant Labour health | All relevant health Twice a By SSL
Check up check ups check-up parameters Year
as per factories act
13| Green Belt Within Industry premises as well as | Survival rate of In By SSL
nearby villages planted sapling consultation
with DFO
CER As per activities mentioned - Six By SSL
Monthly
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¥) Ao o gtie e

AMAfow o gnefer o=y giasfa umeara dig=ash sgs w0 . #. ofg sTade
3 IMATYE! t0 JNaty AAFOT B e, A Fiasta Iy Aaiear o FIE
TRETaeE (33 RS WOAE Jedl. giey FEAERTET ElA Rdrd @de umor - 3
Mo U Ie el deer Usl. e O See e SsarRTade fSrareror
gy forensd gdrer wamor

* WA I feya I B UEHET e & SeISAEIFE & T =
* WRIIFL I, FBF, I, Ia F. IBT S Vad T,

* UEIW IEARME G TS UUUNHEATd BIUEET dE T0Ed AT IR
f&3[er A7 o UgEOT BIS T FEUE BINEGAS AT 4T WETFS VA IR,

o WFeTd, FF, Vg IMOT TRIGY AL St HeTHEN T TaeTad aroh
WIS3-TE I Ia.

v) TAfoROTRINES queoh wrdEe

FSARTHIS! Toraserear smendl gdursoh 3fux 203 & BEIR 2033 FLY wgoaa et
BN, UAIa Uaedredr AOdeEd SATATE TN AEE=TST san, aoh o d
IOFT F. oNecTal FeART fEJwm 0% HEY Y™ dew ST BAl. A UITTATAET
BT 200 & DI 202, A TIReE WreTAAFR BT DA AL TAE DA
. A WA FI awede @Eh & e Reeiess Yoaw st g
TAAHEY T Toh, A&, G IOT Tor F. AL I

. SIfdreirar aray

TIfdeT TTUITe FISATAHEY ST TeaT, i@, GloTel, T2 I FEedr 5. s
ey e wmar. Fuda aedr & e Ffa saaioma o=y & SEEOET g,
IFFE TR, FE g ZFa AR, TmEREy IToEe AR O SEadE
TErden I F. AL D0ATH AT IR
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u. RS raseear srEfdar oy |/ waradd sifder
qoA W N TAGET O /| oATTHET e

3.3, | dfeeier g / samaedh odfter | 8 (Baew) | cooard (%)
2. ST ERTATTATSH STaTor 290 . 00 3.0%
3. TRTaSI ST Gdial 923£0.00 33.%¢
3. 2NATs THA ¥940.00 23.32
. Terard 240 . 00 0.%¢
Y. Gl 34.00 0.9
% T T 2050. 00 .43
6, it TAaT 2£40.00 Y.eR
& J[IS FIO T=2 3¢20.00 .33

eqor WX 40 200 .00

™. BATATS HANSAr

ey TEoAmd! WISt IEIe aTsE (BIS) a7 IRwa dderh Bt
(IMD) =ish ooz et Ferd aEIET FJRF. BAAES URRedEET AEARTE
ABABIEA BAHG TSHE JSA TeIs WG Ben e R, A FEAH el
YREIE e WER B Foee frwen e e v geh . caed
araaTet, Jdan, Udedane §. WEtET AALT IS

UBTIBIGAT FOHE HSmiar IS &1 BT 0% F TEID 2033 FI=TS BT Srar
BIal. TN FIATAE S RO, SAHIOT O ATFaIaT ArET GO §. I t. faardzar
Chapter 3 #1& 30ra gem gma.

) BoEr ol

o frsmeTaE ige B fSwond fos, wEen BoAdr Ged, gmmROTdr &Y anfor
STgeT VoA aIEAAr §. SISHr MiEAr et grd. Iaw 0% ¥ BgIX 0% A
oraadt Fdrel fodigonsiasy foeer weR e gnda. = Ffaedier gmEadEat
@igel 80T O e geranaor MoEFCC, New Delhi araarararea aaver 1SO 9001 -2008 va 1S0
Y00t - R00¥ FGlfha ¥. M ToaERRT IR SMOT wewmeny wr.fyF., gor W

AR GETiTeT BT O FeAANTa wFoA=ST PMio, PMzs, SO2, NOx and CO.
AT TTHA VSTISTEAT WGNHAI HTSIeT B . AfSTHE Jordard e
el feeiear aoen ALY grETe InEa.

aFdT . % BOT TAFOTE e

AAQM WTehrE | A URIerd Fax | ;NI Fgaida
Hg FIOT Jiharm Gl § (.. ) fe=m
A1 MRS - -
A2 TRy .33 W
A3 YIS ¥.%2 W
A4 JETaTST ¥. €8 E
A5 SIena 8. gl NE
Ab6 aE 3. 2% NE
A7 . HATSaTA! K.3¢ S
A8 TATI 2.%% SE
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qTAT . 2o TNFTOT EINAGT BAEAT OACET AMIRT
[SifaeraT 0i¢ SCEET 0 BI@T 02¢]

RETSTh

;IS | R | e ‘“@{“’5‘” G“a““ Ag | Brarsardr

PMio | Max. £¥.% L. ¢ PPART 4. % 45%.% Ye.s Ye. e
pug/M? | Min. | <0.% §3.3 | 4¥.3 K4.3 | 44.8 43.3 K¥ .2
Avg. §3-4 Yyl K%.3 Ke.< K. 4 K44 KE.4

98% E%. L Yo.o | 4e.e (R 48.% Ye.s Gé ol

PMs | Max. 3%.% 20.¢ 3%.% 3.¢ W% R0.% 32.%
ug/M3 | Min. | 34.R 253 Re.3 9.1 .2 %3 .3
Avg. Re. £ 2. RR.% R0.% 20.4 2.4 9%, 4

98% RR.¢ 0. 7.1 3. R.¢ 20.% 22.%

SO, Max. .0 2e.¢ 8. ¢ 8. 8.3 2. 95.¢
pg/M? | Min. | z0.R 2¥.3 2.3 4. R 242 ¥ .3 £33
Avg. RR. 4 252 ™R 2.0 fe.t 2.2 ™. 0

98% ¥.Y 9.3 9.5 2. ¢ 8<.% 2e.R 8. <

NOx | Max. RR.¢ R.¢ 30.% 3%.% 2.2 12,8 20.¢
ug/M? | Min. 4.2 9%. 3 fe.3 9¢.3 9.7 2% . 2 9.9
Avg. 8. R 2.0 3.0 30.¢ 20.0 .0 R.0

98% Lo . ¢ 20.% . ¢ 32.% R < 20.¢

(6(0) Max. | 0.200 | 0.0%0 | 0.0%0 | 0.0%0 | 0.0%0 0.0%0 0.0%0
mg/M | Min. 0.700 | 0.0%0 0.0%0 0.0%0 | 0.0% 0.0%0 0.0%0
3 Avg. 0.%9? 0.040 0.04Y¥ 0.04% 0.0¥y 0.040 0.04%
98% 0.%00 | 0.0%0 | 0.0%0 | 0.0%0 | 0.0%0 0.0%0 0.0%0

Note:
» PMyo, PM2 5, SOz and NOy are computed based on 24 hourly values.
» CO is computed based on 8 hourly values.

qadar . ¢ BET UFNOT Tordmor 5w T
IRLTT TIAaFOi oy goTaedl et (Gdr feeell, ¢ AT 001)

Zone Station
SreArfern anfor failra ger FEare’ gfdr anferor gmer

PMio 24 Hr 200 200
pg/M° A.A. %0 %0
PM:zs 24 Hr %0 %0
pg/M3 A.A. %0 " %0

SO: 24 Hr 0 <0
pg/M3 AA. 40 20
NOx 24 Hr 0 <0
pg/M? A.A. ¥0 ¥0
COx 24 Hr ¥ ¥
mg/M? A.A. 3

Note: A.A. represents “Annual Average
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Troareen  Shfass, IRIEGe JOTATAl FMOT WWEE WS gigdl auraiol  mRodTRITS!
MoEFCC, New Delhi amzifea &. et voaraiaae afoeigal anfor feareny ur.far., gor
IRAHHA T BHa Ay GERHIOT et @fmﬁammﬁmc
oo o gy o sigen arEchand! ¢ S aad .

qaTET . R YSHENUAIE ToAis! foasedr fSmor
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e WA T i s,
SWi1 St t.3% SSE
SW2 fadr t.5%e SW
SW3 NI 0.%3 SW
SW4 AT Q. 8§ WWS
SW5 foretdt dgar 3. <% w
SWe6 sorardt T NE
SW7 AT ¥.¥Y¥ NW
SW8 grafziar ¢.00 NW

qodar . 30 FEITEE uroaRtd! faraseer fsmor

e Shrenferen ST ausa. aTRjeT MRS Trer
Ahaim giax feam

SW1 17°33'22.78"N, 74°14'39.21"E 0.%¢ SW

SW2 17°33'31.41"N,74°14'40.66"E 0.30 WWS

SW3 17°33'27.72"N, 74°14'38.75"E 0.%0 WWS

SW4 17°33'50.17"N, 74°14'55.95"E 0.4 NNE

SW5 17°33'42.70"N, 74°14'50.49"E 0.0 N

SW6 17°33'26.59"N, 74°14'49.98"E 0-.33 S

SW7 17°33'17.11"N, 74°15'2.09"E 0.5 SSE

SW8 17°33'23.53"N, 74°15'6.61"E 0.4 SSE

W) eodT ras arderoT

e U IAFOTHET HIFWET TR BE Hage AAR_S 0 . A, giaaren
TREHLY JOTIT a7 & IR &3 a0 [Oama voad e siar. el urasa
FifoeRoard! IEaal, wraafas, Jredners, Riaar fasmer g =@ fasmer e
UOIE A BIA. AT IRTRAALN HE! ASCARAT FIcATAI ATBGHAD BIONIT JTATH YT
INMATACS el Bidal. Ueddh SHON ¥ arATaid] eaa Uaaa dAlfsieaisl aIodd Ia.
LIS UTAS T AlSTSHoE FITASTET ETad W (eoiedl daacdl Fed Jrmad Iad.

qorar Th. 3 €S TrassT

Esemroy | X f&am | giag A e uracs (Sf¥Ee)
o L1o Lso | Lso | Leg(day) | Legtnight) | Ldn
N1 IS - - Wy .3 Ko.Q £3.% §%. 8 WY .3 LY. ¥
N2 eI N ¥l | ¥i.2 | wy.q | we.? “2.¢ ¥2.4 42.3%
N3 FMeFagx | NW | s.ek | ¥3.3 | wqoe | wouy | 2.9 ¥2.0 42.2
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N4 aTST SW | s.eq | 3.8 | wioe | weox [ u3.3 ¥1.% §3.9
N5 FIAT SW | 4.2¢ [ ¥2.4 [ wx.: | we.0 K2. 10 ¥9. 9 we. 48
N6 GG S v.52 | ¥3.4 | ¥g.3 | we.s 4.3 ¥2.0 4e.¢
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oT) Menforn - g e
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Usdr. Aresodl AAITT IS =, grer. v. o ade ueaor 3 7 anR.

W) Sraftfdrear

Sofafyear *rdegror ufygorewsrst Random Sampling @ Oppurtunistic Method =
UEgdaT Ay @& Sendrer Srafafgdr UReondt sEoard S, aNT 0 SNATHES
URGIUAE Fgdor URSOT BROAE I TAHEY Safifamdet St v user
RAAALT HIUATG Il Bral.

R) HAX Fre=ITRT

AT CAAETTST
FTTAT TATREATTST HIAT, WETer ardrer ey e orar.

. Udheursn QIR IE0N-AT ANdblall USHeUsd maa TaAT Sie Iraar.
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f&er 2rar wifgor 90 opar 3T A A BdE.
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R) TfazoTas Bony uf¥orsr ST wnaTdET SUE ASET
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FASTATT ST IR
qa I} FAYT TAOTH
aazirer PMio PM2s SOz NOx co
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National Accreditation Board for Education and Training

NABET

QCI/NABET/ENV/AC0O/22/2307 Apr. 08, 2022

To

Equinox Environments (India) Pvt. Ltd.
F-11, Namdev Nest, 1160-B, 'E' Ward,
Sykes Extension, Opp. Kamala College,
Kolhapur - 416001

Sub.: Extension of Validity of Accreditation till July 08, 2022-regarding
Ref.: Certificate no. NABET/EIA/1821/RA 0135

Dear Sir/Madam,

This has reference to the accreditation of your organization under QCI-NABET EIA Scheme, the
validity of Equinox Environments (India) Pvt. Ltd. is hereby extended till July 08, 2022 or
completion of assessment process, whichever is earlier.

The above extension is subject to the submitted documents/required information with respect to
your application and timely submission and closure of NC/Obs. during the process of assessment.

You are requested not to use this letter after expiry of the above stated date.

With best regards.

.&wﬁ-ﬁ"%

(Dr. Pawan Kumar Singh)
Deputy Director, NABET

Institute of Town Planners India, 6 Floor, 4-A, Ring Road, I.P Estate, New Delhi-1 10 002, India
- +81-11-23323418. 417,418, 419, 420, 421. 423 E-mail : ceo.nabet@qcin.org Website : www.qcin.org 737
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National Accreditation Board for Education and Training

]

QCI/NABET/ENV/ACO/22/2208 January 11, 26

To

Equinox Environments (india) Pvt. Ltd.
F-11, Namdev Nest, 1160-B, 'E' Ward,
Sykes Extension, Opp. Kamala College,
Kolhapur - 416001

Sub.: Extension of Validity of Accreditation till April 10, 2022 regarding
Ref.: Certificate no. NABET/EIA/1821/RA 0135

Dear Sir/Madam,

This has reference to the accreditation of your organization under QCI-NABET EIA Scheme,
validity of Equinox Environments (India) Pvt. Ltd. is hereby extended till April 10, 2022
completion of assessment process, whichever is earlier.

The above extension is subject to the submitted documents/required information with respect &
your application and timely submission and closure of NC/Obs. during the process of assessment

You are requested not to use this letter after expiry of the above stated date.

With best regards.

(A K Iha)
Sr. Director, NABET

Institute of Town Planners India, 6” Floor, 4-A. Ring Road, |.P Estate, New Delhi-110 002, India
Tel.: +91-11-23323 416. 417,418, 419, 420, 421, 423 E-mail : ceo.nabet@qcin.org Website : www.qcin.org
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QCI/NAB ET/ENV/ACO/21/2111 October 16, 2021

To

Equinox Environments (india) Pvt. Ltd.
F-11, Namdev Nest, 1160-B, 'E’ Ward,
Sykes Extension, Opp. Kamala College,
Kolhapur - 416001

Sub.: Extension of Validity of Accreditation til| January 15, 2022~ regarding
Ref.: Certificate no. NABET/EIA/1821/RA 0135

Dear Sir/Madam,
This has reference to the accreditation of your organization under QCI-NABET EIA Scheme, the

validity of Equinox Environments (India) Pvt. Ltd. is hereby extended till January 15, 2022 or
completion of assessment process, whichever js earlier.

With best regards.

(A K Jha)
Sr. Director, NABET

mam&mms‘ﬂmﬂwmw&c&hmnoo&.m

T - +3111-233 23 418.417, 418, 415 420. 421, 423 E-ﬁ:m% Hﬂ::w
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‘Quality Council of India

National Accreditation Board for
Education & Training

Equinox Emiironments (lndia) Pvt. Ltd.

F-11, Namdev Nest, 1160-B, 'E' Ward, Sykes Extension,
Opp. Kamala College, Kolhapur — 416001, Maharashtra

Accredited as Category - A organization under the QCI-NABET Scheme for Accreditation of EIA
Consultant Organizations: Version 3 for preparmg EIA-EMEareports in the following Sectors:

Sector {as per)
Sl. Ne. A Sector Desmptlcm ol NABET | MoEFCC Cat.
1 Mining of minerals including opencast / undergmund mining ! s 1 1 {a) (i) A
2 Offshore and onshore oil and gas. expioratlun dwelupment & producﬂon 2 1{b} A
3 Thermal power plants - - : 4 1{d) - B
4 Metallurgical industries {ferrous & non-ferrous) - secondag onht . 8 i 3 (a) B
5 Asbestos milling and asbéstos based products : = S ¢ 4(c) - A
6 Pesticides industry - and pesticide specrﬁe mtermedlates {exduding_ 17 5
(b) A
formulations) : 3
_} Petro-chemical complexes - (mdustnes based on . sing of peuoleum + 18 5(c) P
fractions & natural gas and/or reforming to aromatics) : ]
s Petrochemical based processing {pmcess_a other than cracking: &reformatton 20 5(e) A
and not covered under the complexes) o
Synthetic organic chemicals industry (dyes & dye r
8 intermediates excluding drug fomuiatmnr synthi 21 5(f A
chemicals, other synthetic organic chem«:als and chermcar intermedi '
10 Distilleries S35 ; 22 5 (g) A
i1 Sugar industry .25 “= St B
3 ¥ Common hazardous waste tréatment, storage and dlsg)osai faciintres {TSDFs} 32 &y A
= Bio-medical waste treatment facilities A ; 32A - 7 (da) ‘B
= Common municipal solid waste management facility {CMSWMF Bt s 37 7)) B '
= Townships and Area development projects © 39 8 (b} B, :
of approved EIA Coordinators and Functional Area Experr.s are menhoned in RAAC minutes dated May =

on QCI-NABET websrte

shall remain in force subject to continued compliance to the terms and coriditibﬁs' mentioned in QCI- o
& sccreditation beoring no. QCI/NABET/ENV/ACO/19/1021 dated August 02, 2019. The accreditation
before the expiry date by Equinox Environments (India) Pvt. Ltd., Kolhapur, following due process

Certificate No. o : __V'_alid;_t_i'll . g

Consultant Organizations with approved Sectors please refer to QCI-NABET website.
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@l Scheme for Accreditation of EIA Consultant Organizations
Scope of Accreditation
| As per NABET Scheme Project or Activity as
per  Schedule of
5. No. Consultant Organization Sector MoEFCC  Notification
Number MName of Sector Category dated September 14,
2006 and subsequent
Amendments |
40 (v) Food Processing - = ) |
Mining of minerals including {
1 Open  cast/  Underground | A 1(a) (1)
mining ‘
Off shore and on-shore oil and
2 gas exploration, development & | A 1(b)
ERM India Private Limited production ‘
3 River valley Projects A 1 (c) _
Address: Bullding No. 10,Tower A, Fourth Floor, DLF 4 Thermal power plants A 1d) F
Cyber City, Gurgaon - 122002 B Secondary Steel only B 3 (a)
9 Cement plants ' A 3 (h) i '
e. mall: sublr gupta@erm.com 1 Chlor-alkail Industry A 4(d) ' |
. ’ |16 | Chemical Fertilizers A 5 (a)
8 ey él;;:ngé;ﬁ;m Pesticldes Industry and pesticlde
17 specific Intermediates | A 5 (b)
{excluding formulations)
A Petro-chemical complexes ,
Cahittant ooty (industries based on processing |
18 of petroleum fractions & natural | A 5(c)
gas andfor reforming to
aromatics) '
Petrochemical based processing »
(processes other than cracking
L &reformation and not covered A Sle}
under the complexes) b
List of Accredited Consultant Organizations (Alphabetically) Rev. 74, March 07, 2019 Page 67




DNV

MANAGEMENT SYSTEM
CERTIFICATE

Certificate no.: Initial certification date: Valid:
183398-2015-AQ-IND-RvA 28 August 2012 28 August 2021 - 27 August 2024

- This is to certify that the management systern of

Equinox Environments (1) Pvt. Ltd.

Flat No. 11, Namdev Nest Apartment, 1160-B, 'E' Ward, Sykes Extension, Opp. Kamala College,
Kolhapur - 416 001, Maharashtra, India

and the sites as mentioned in the appendix accompanying this certificate

Bas been found to conform to the Quality Management System standard:
IS0 9001:2015

' certificate is valid for the following scope:
‘ Itation and project management for:
‘=mwironmental impact assessment

vention/control of pollution from effluents, emissions, noise & solid wastes
Wwal and conservation of lake/river

For the issuing offica:

DNV - Business Assurance

ROMA, No. 10, GST Road, Alandur,Chennal - 600 016,
India

i,

N :
MEMT. §YS. G
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DNV

Certificate no.: 183398-2015-AQ-IND-RVA
Piace and date: Chennai, 26 August 2021

Appendix to Certificate

Equinox Environments (I) Pvt. Ltd.
Locations included in the certification are as follows:

Site Name Site Address Site Scope

Equinox Environments (1) Pvit. Lid. Flat No. 11, Namdev Nest Apartment, Consultation and project mana;
1160-B, 'E' Ward, Sykes Extension, Opp. environmental impact assessment
Kamala Callege, Kolhapur - 416 001,
Maharashtra, India

Enviclean Associates Flat No. 11, Namdev Nest Apartment, Consultation and project mana
1180-B, 'E' Ward, Sykes Extension, Opp. prevention/control of poliution from
Kamala College, Kolhapur - 416 001, effluents, emissions, noise & solid
Maharashtra, India

Clinviron Consultants’ Combine (Environmental and Civil Engineers, Consultation and project manag
Consultants and Analysts), Flat No. 11, revival and conservation of lake/

Namdev Nest Apariment, 1160-B, ‘'E’
Ward, Sykes Extension, Opp. Kamala
College, Kolhapur - 416 001, Maharashtra,
India

Lack of fulfilment of conditions as set aut in the Certification Agreement may render this Certificate invalid.
ACCREDITED UNIT: DNV Busi A B.V.. Zwol g 1,2984 LB, B frecht, Neth 1ds - TEL: +31(0)102922688. www.dnv.com/assurance

Page 2
44




NABL 400
£ &Z% 1 National Accreditation Board for Testing

/ ‘and Calibration Laboratories (NABL)

Directory of Accredited Testing
Laboratories

As on : 31-Oct-2020
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List of Laboratories Accredited in Ac:o;'dance with the Standard ISO IEC 17025:2017

SL.

NO.

NAME & CONTACT DETAILS OF THE
LABORATORY

CERTIFICATE
NO.

DISCIPLINE

DATE OF
ISSUE

DATE OF
EXPIRY

The Marine Product Export
Development Authority (MPEDA),
Quality Control Laboratory,
MPEDA House, Panampilly Avenue,
Ernakulam, P.B.No. 4272, Kochi,
Emakulam-682036, Kerala,

India

Landline No. (s): 944-6031638,
0484-2315199

Fax No. (s): 484-2313361

E-mail: suma@mpeda.gov.in
Contact Person: Mr. Mahesh G

TC-8117

Chemical

14.11.2019

ThyssenKrupp Electrical Steel India
Pvt. Ltd. Testing Laboratory,

At Post Gonde, Village

Wadivarhe, Nashik-422403,
Maharashtra, India

E-mail:
kapil.kapoor@thyssenkrupp.com
Contact Person: Kapil Kapoor
Mobile: 7030915117

TC-8228

Chemical
Mechanical
Electrical

02.11.2018

85.

Emerald Testing India (P) Ltd.,
401, Telugu Street,
Coimbatore-64 1001,

Tamil Nadu, India

Ph. No. 0422-2344718, 2346279
Fax: 0422-2340376

E-mail: etiplhalimark@gmail.com
Contact Person: R.V. Sugumar
Mobile: 9852199909

TC-8044

Chemical

23.09.2020

01.11.2020

86.

National Food Laboratory, .

Ahinsa Khand-Il, Indirapuramn,
Ghaziabad-201014, Uttar Pradesh,
India

Ph. No. 0120-2887172-2650950,
E-mail: frslindia1971@gmail.com
Contact Person: Ashok Kumar Patel
Mobile: 8860405548

TC-5351

Chemical

24.02.2020

23.02.2022

87.




National Accreditation Board for

Testing and Calibration Laboratories
NEBL (A Constituent Board of Quality Coundil of India)

NABL/T- 4280/C 05.11.2018

To,

Mr. Sanjay Tanpure

Green Envirosafe Engineers and Consultant Pvt. Ltd
Survey No.1405/08, Mayuri Residency, Shop. No 18, 2nd Floor,

Sanaswadi, Tal Shirur, Pune-412208, Pune—412208.Maharashtra, India
Mb: 0-8767838931. gesec12@amail.com

Sub: Grant of NABL Accreditation

Dear Mr Sanjay Tanpure

NABL is pleasad to grant accreditation to the laboratory in accordance with ISONEC 17025:2005 in
the discipline of Chemical testing

as per the scope and authorized signatories recemmended by
12 assessment team.
The acc-editztion ceriificate ne. TC-8081
F=saration and will be sent to the laborator

issue cate 03.11.2018 valid till 02.11.2020 is under

y in due course of time, Kindly submit the soft copy
fecommended scope in MS word format {o the undersigned thereafter complete certificate

The sccred@ation is gramied for two years subject to your salisfactory compiiance 1o the terms and
mgm NASL accraditatio

] n (refer NABL 131). NABL-133 which is available on
our weBsite Swww.nablingz org” should be followed for using NABL Symbol

an i1, within 12 months of grant of accreditation, to verify
laboratory's continued compfianca to NASL reguirements. .

Sincerely, ‘\\ Y_A % .
Nabo Gopal Roy

nabogogal@nabi.gcin‘nm

Note: CABs accredited as per the ISO/NECTT025:2005 may opt to convert i ISONEC17025:2017 either
during on-site surveiliance falling during the year 2019 of during re-assessment or or before 28" Nov 2020.
Plezse refer "Revises Transition from ISCAEC 17025:2005 to 1SO/IEC 17025:2017" 2! NABL websiie under
fnnouncements,

NABL House, Plot 45, Sectar 44, Gurugram 122 002, Haryana, India
Tel. No.: +91-3 244875700 (30 kines) » Fax: 491 -1244579799 « Website: wwwmbl-ﬁldimmg
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REGD.NO.D.L.-33004/99

Che Gazette of India

EXTRAORDINARY
PART II—Section 3—Sub-section (ii)

PUBLISHED BY AUTHORITY

Nbo.352] NEW DELHIL, FRIDAY, FEBRUARY 10, 2017/ MAGHA 21,1938

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE
CHANGE NOTIFICATION
New Delhi, the 10% February, 2017

S.0. 388(E).—In exercise of the powers conferred by clause (b} of sub-section (1) of section 12 and section
13 of the Environment (Protection) Act, 1986 (29 of 1986), read with rule 10 of the Environment (Protection) Rules,
1986, the Central Government hereby makes the following further amendments in the notification of the Government
of India in the erstwhile Ministry of Environment and Forests, number S.0. 1174(E), dated the 18" July, 2007,
namely :-

In the Table appended to the said notification,-

(i) for serial numbers 12,16,18,21,22.47,75,76,77,88.89,90,91 and 92 the entries relating thereto, the following serial
numbers and entries shall be substituted, namely:-

(1) (2) 3) 4)
144 M/s Green Envirosafe Engineers and | (i) Dr. Satish Damodar Kulkarni 09.02.2017
Consultant Pvt. Ltd. (ii) Dr. Ayodhya Kshirsagar to
Gat No. 1405/06, Mayuri Residency, | (iii) Mr. Vinod Prataprao Hande 08.02.2022

Office No. 16, 2™ Floor, Sanswadi,
Pune- Nagpur Highway, Tal-Shirur,
Pune- 412208, Maharashtra.

[F. No. Q. 15018/7/2003-CPW ]

Dr. MANORANIAN HOTA, Advisor

Note : The principal notification was published in the Gazette of India, Extraordinary vide mmmber S.0. 1174 (E), dated the 18th July, 2007 and
subsequently amended vide notification numbers S.0. 1539 (E), dated the 13th September 2007, S.0.1811(E), dated the 24th October, 2007,
5.0.55(E), dated 9th January, 2008, 5.0.428(E), dated the 4 th March 2008, 5.0No 265{E) dated the 11th April, 2008, S.0.No.1894(E) dated the 31st
July, 2008, S.0.No.2728(E) dated the 25 th November, 2008, 5.0.1356(E) dated the 27 th May, 2009, S.0.No.|802(E) dated the 22nd July, 2009 and
5.0.No.2399(E), dated the 18th September, 2009 and 5.0.No.3122(E), dated the Tth December, 2009 and 5.0.No.3123(E), dated the 7th December,
2009, 5.0.No.142(E), dated the 21st January, 2010, 5.0.61%E), 19th March, 2010, S.O.No.1662(E) dated the 13rd July, 2010, 5.0.No.2359K(E), dated
the 30th Septemiber, 2010 S.0.No.2904(E), dated the 8th December, 2010 and S.0.No.181(E), dated the 28th January, 2011, S.0.No.692(E) dated the
Sth April, 2011, S.0 No. 1754(E), dated the 28th July, 2011, S.0. No. 2609, dated 22th November, 2011, 5.0 No. 264(E), dated- 13th February, 2012,
S.0 No. 1150(E) dated-22th May, 2012, S.0 No.1295(E), dated-6th June, 2012, S.0. No. 2039 (E). dated-5thSeptember, 2012, 5.0No.2850(E),dated-
TthDecember,2012,5.0.No.592(E),dated-8thMarch,2013,

5.0. No. 945(E), dated-8th April, 2013, S.0. No. 2287(E), dated-26th July, 2013, 5.0 No. 348%E), dated-26th November,2013,5.0No.21(E),dated-
3rdJanuary,2014,8.0N0.561(E),dated- 26thFebruary, 2014,S.0.No. | 190(E}), dated-1st June, 2014, S.0. No. 2003(E), dated-9th August, 2014, S.0. No.
13%(E), dated-12th January, 2015, S.0. NO.1783(E), dated-30th June, 2015, S.0. No, 2453(E), dated-Tth September, 2015 and S.0. No. 1953(E),
dated-2nd June, 2016
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This is to certify that the
Quality Management System of

GREEN ENVIROSAFE ENGINEERS & CONSULTANT PVT. LTD.

At Address

M/S. GREEN ENVIROSAFE ENGINEERS & CONSULTANT PVT. LTD.,
PLOT NO. A - 7/2/C-11, MIDC, CHAKAN INDL. AREA PH-V, |
NIGHOJE, TAL - KHED, DIST - PUNE. 1
I

Has been Assessed by Crescent Quality Certification Pvt. Ltd. and Deemed
to comply with the requirement of

1ISO 9001:2015

This Certificate is Valid for the activities specified below:

ENVIRONMENT CONSULTANCY SERVICES PROVIDER,
ENVIRONMENT TESTING WATER & WASTE WATER TESTING
AIR MONITORING & TESTING, FOOD TESTING & ANALYSIS

Registration No.: CQCPL/QMS/0221/6701 h
Certificate Issue Date: 22.02.2021
1st Surveiliance: 02.2022

/’:'/ /_;,- f
/ /fr"’: 17 -ari / %I’Z"—fﬁu-—“-\/

-

-

Managing Director

CRESCENT QUALITY CERTIFICATION PVT. LTD.

B-1005, Gundecha Symphony, Veera Desai Road, Andheri West, Mumbai - 400 053, India
Phone: +315820429510, Email: info@crescentqual'rtycerﬁﬁcation.com,
Website: www.crescentqualitycertification.com
For Current walidity of this certificate, please visit our website
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This is to certify that th
Enviornment Management System ¢

GREEN ENVIROSAFE ENGINEERS & CONSULTANT PVT. L

At Adg

M/S. GREEN ENVIROSAFE ENGINEERS & CONSULTANT PVT.
PLOT NO. A - 7/2/C-11, MIDC, CHAKAN INDL. AREA PH
NIGHOJE, TAL - KHED, DIST - P&

Has been Assessed by Crescent Quality Certification Pvt. Lid. and De&s
to comply with the requirems

ISO 14001:201

This Certificate is Valid for the activities specified &

ENVIRONMENT CONSULTANCY SERVICES PROVIDI
ENVIRONMENT TESTING WATER & WASTE WATER TEST!
AIR MONITORING & TESTING, FOOD TESTING & ANALYS

Registration No.: CQCPL/EMS/0221/1572 Certificate Expire D-ate: 21.02.202
Certificate Issue Date: 22.02.2021 2nd Surveillance: 02.202
1st Surveillance: 02.2022

Y W7

Managing Director

- CRESCENT QUALITY CERTIFICATION PVT.

B-1005, Gundecha Symphony, Veera Desai Road, Andheri West, Mumbai - 400 053, Indj
Phone: +319820423510, Email: info@crescentqualitycerﬁﬁcat:on com,

Website: www.crescentqualitycertification.com
For Current validity of this certificate, please visit our website
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This is to certify that the

Occupational Health And Safety

Management System of
GREEN ENVIROSAFE ENGINEERS & CONSULTANT PVT. LTD.

At Address
M/S. GREEN ENVIROSAFE ENGINEERS & CONSULTANT PVT. LTD.,
: PLOT NO. A - 7/2/C-11, MIDC, CHAKAN INDL. AREA PH-V,
= NIGHOJE, TAL - KHED, DIST - PUNE.

Has been Assessed by Crescent Quality Certification Pvt. Ltd. and Deemed
to comply with the requirement of

ISO 45001:2018

This Certificate is Valid for the activities specified below:

ENVIRONMENT CONSULTANCY SERVICES PROVIDER,
ENVIRONMENT TESTING WATER & WASTE WATER TESTING
AIR MONITORING & TESTING, FOOD TESTING & ANALYSIS

Registration No.: CQCPL/OHSMS/0221/5518 Certificate Expire Date: 21.02.2024
Certificate Issue Date: 22.02.2021 2nd Surveillance: 02.2023
1st Surveillance: 02.2021

;{f;’;,—g,,//;;/m__?

,/

o

Managing Director

CRESCENT QUALITY CERTIFICATION PVT. LTD.

B-1005, Gundecha Symphony, Veera Desai Road, Andheri West, Mumbai - 400 053, India
Phone: +918820429510, Email: info@crescentqualitycerfification.com, |
Website: www.crescentqualitycertification.com i
For Current validity of this certificate, please visit our website ]
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SHIVNERI SUGARS LIMITED

Regd. Office : 2 ns Floor, Shiv Pavilion Apartment, Near Ram Mandir
Sangli -miraj Road, Sangli 416416, Maharashtra
Contact: 0233- 2373885, E-mail : sushant.shivneri@gmail.com
CIN : U15400PN2016PLC 167162

DECLARATION .

This is to state that the “Executive Summary & Draft EIA Report’ submitted herewith has
been prepared in respect of our Proposed establishment of 10,000 TCD Sugar Factory
(scrapping of 800 TCD unit), 60 MW Co-Gen Plant (50 MW from Co-gen plant & 10 MW
from distillery) and 200 KLPD Molasses based Distillery by Shivneri Sugars Ltd. (SSL) is
located At: Ganesh tekadi, Jaipur, Tal.: Koregaon, Dist.: Satara, Maharashtra.

Information, data and details presented in this report are true 1o the best of our knowledge.
Primary and secondary data have been generated through actual excrcise conducted from
time to time as well as procured from the concerned Govt. offices/ departments has been
incorporated here subsequent to necessary processing, formulation and compilation.

&_;1;7; e

Shri. Ravindra J. Deshmukh.
(Authorised Signatory)
Shivneri Sugar Ltd, (SSL)
At: Ganesh tekadi, Jaipur, Tal.: Koregaon,
Dist.: Satara, Maharashtra.

Project Proponent

Dr. Sangram P. Ghugare
(CMD)
M/s. Equinox Environments (1) Pyvt. Ltd.,
{EEIPL)

F-11, Namdev Nest 1160-B, ‘E” Ward
Sykes Extension opp. of Kamala College,
Kelhapur 416 001
Environmental Consultant™

Factory . Ganesh tekdi Nhavi bk, 41551 1, Tal. Koregaon, Dist. Salara

£ 2
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Annexure-2

MAHARASHTRA POBRZETION CONTROL BOARD

A B
?s.l I REGIONAL OFFICE, PUNE
1,\\4 Efe_style for .
nvironment —
Tel. No. 9423632901
SRO Off: 9422742901 i s i
E-mail: N | Jog Center, Building, 3
ropunef@mpcb.gov.in --a!m?-ﬁ‘ ﬁa‘r m m. Flor, Wakadewadi,
Visit us at: Mumbai-Pune Highway,
www.mpch.gov.in Pune-411003, Maharashtra
No. MPCB/ROP/PD/2504030018 Date:03/04/2025
To,
M/S Shivneri Sugars Ltd.,

Gut no.166, 164, 173, 174, 175, 176, 177, 178, 180, 181,
A/p. Ganeshtekadi, Jaipur,
Tal. Koregaon, Dist. Satara

Sub: Proposed Directions under section 33 A of Water (Prevention & Control of
Pollution) Act, 1974 and under section 31A of Air (Prevention & Control of
Pollution) Act, 1981.

Ref: 1) Consent granted by the Board vide letter dtd. 02/03/2025.

2) Compliant received from the Grampanchyat Pimpri, Tal. Koregaon, Dist.
Satara vide letter Dtd. 23/12/2024

3) Visit of the Board officials to your industry on 27/12/2024.

4) Proposal submitted by the Sub Regional Officer, Satara vide no. MPCB-
LEGAL_ACTIONS_311224014

WHEREAS, the Maharashtra Pollution Control Board has granted Consent to Operate
u/s 26 of the Water (Prevention and Control of Pollution) Act, 1974 and u/s 21 of the Air
(Prevention and Control of Pollution) Act, 1981 & Authorization under Rule 6 of the Hazardous
and Other Wastes (Management and Trans-boundary Movement) Rules, 2016, ,subject to
certain terms and conditions.

AND WHEREAS, it is obligatory on your part to provide adequate pollution control
devices and comply with the consent conditions so as to achieve the standards prescribed by
the Board in its consent.

AND WHEREAS, the Board office has received complaint from the Grampanchyat
Pimpri, Tal. Koregaon, Dist. Satara regarding air and water pollution nuisance caused due to
your activities vide above reference (2).

AND WHEREAS, In accordance to the complaint, the Official/s of the Maharashtra
Pollution Control Board at Satara visited to your site and accordingly, Sub Regional Officer, MPC
Board Satara submitted legal action proposal with following non-compliances,

1. The untreated / partial treated effluent is found stored within factory premises and
discharged along with condensate water outside the premises.

2. The units of the Effluent Treatment Plant are not operating properly.

3. The effluent is found discharged illegally outside the factory premises by various
ways, causing blackish colour to the well water.

AND WHEREAS, it has been observed that you have failed to comply with the conditions
stipulated in the Consent, thereby causing water pollution into the environment.

ﬁ"
C:\Users\jagannath salunkhe\Downloads\Shivneri PD.docx
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For and on behalf of
Maharashtra Pollution Control Board

. .__________———w —
03|44 25
(J. S. Salunkh?é! 4’

Regional Officer,
M. P. C. Board Pune
Copy Submitted for information to
1. Joint Director (APC), M.P.C. Board, Mumbai.
2. Law Officer, M.P.C. Board, Mumbai.
Copy to- The Sub-Regional Officer, M.P.C. Board, Satara :- Keep necessary follow up and
submit the compliance report within time.

o

C:\Users\jagannath salunkhe\Downloads\Shivneri PD.docx 75 6
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Annexure - 3

Shivneri JADM/ 44 /2025-26 Date: 04 /04/2025

To,
Regional Officer,
Maharashtra Pollution Control Board,

3" floor, Jog Center, near Vodafone Office,
Old Pune-Mumbai Road
Shivajinagar ,Pune-411003

Sub: Reply to Proposed direction notice Issued on 03/04/2025.
Ref: MPCB /ROP/PD/2504030018
Dear Sir,

We operating our industry located in pollution prevention area under
water (prevention & control of pollution ) Act, 1974 & Air (prevention & control
of pollution) Act 1981 & Hazardous & other waste (M & TM) rules 2016 the
board has granted us consent to operate under section 26 of the water
(prevention & control pollution)Act 1974, under section 21 of the Air
(prevention & control of pollution) Act 1981& authorization under 6 of the
hazardous & other waste (MH & TM) rule,2016 & amendments, thereof .

With reference to Proposed direction issued by Regional Office, MPCB, Pune on
dated-03/04/2025 to M/s Shivneri Sugars Ltd. A/P —Ganeshtekadi, Jaipur, Tal-

Koregaon, Dist-Satara. )
F' Ee LY (J
(i
oRlov 2o zs

Sub-Reaional Offic
h" P r H arcl ﬂ.ﬂn

NEWADM 21N 58T \
2nd Fl

[y r
Wy E R L0 '

i\l‘-'RL-;!;-' SIS I
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Annexure - 3





3) The Effluent is found discharged illegally outside the factory premises by
Various ways, causing blackish colour to the well water.

» As per Environmental conscious industry installed ETP/CPU plant, industry
operating & stabilized it. Industry do not discharge any untreated waste
water outside the factory premises. Industry doing agreement to nearby
farmers to treated water used to agriculture purpose.

Nearby water steam have farmer ginger washing plant. This ginger
washing water mix up well & might be well water colour blacked

A) Reference point No.2 -Grampanchyat pimpri citizen gives letter to sub
divisional office koregoan & MPCB Satara. Industry does not discharge any
water to stream. for your reference here attached with this copy.

Hope, this reply towards the complaints is in line with your
requirements.

Thanks & Regards

s

\

Authorized Signatory
M/s Shivneri Sugars Ltd.Jaipur
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